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(b) The meeting reviewed

(i) 'I he finaracial resources for 
the Plan both  o f  the Centre 
ami the States for the year 
1981-82 ;

(ii) The implicationit o f  the prc* 
liiiiinary results o f  the 1980-
81 population census ;

(iii) ' ! he problems in the imple­
mentation oi' the programme 
of rural development, in par­
ticular the integrated rural 
development programme and 
the national rural employ­
ment programme; »nii

(iv) Lessons to be draw n for Plan 
implementation from the ex­
perience detiveti from imple- 
ineDtation o f  Plan schemes 
during 1980-Rl.

The review indicated the need for 
renewed emplwsi*. on family plan­
ning programme, speedy eitecution 
o f projects, greater financial d isci­
pline and strengthening o f  the plan­
ning and monitoring machinery ot 
all levels.

Unutilised Allocitions for 
lU r i J i i  Uplift

3425. SH R l M A D H A V R ^ O  
SCINDIA : Will the Minister o f
HOM E aK FA IR S  be plc;ised to 
ita te  ;

(a) the amoLint of Cciiirai and 
State allocations for different Harium 
iipliftment and development works, 
which remaint.‘d unutilised during, 
1^79 iind 19S0, itcm-wise and Statc- 
wjse ;

(b) the reasniis for non-utilisation 
or under utilisation ; and

(c) the State-wise allocalion o f  
fund-i for each category o f  Harijan 
upliftmcoi jr td  Jevelopnient schemcs 
for the current year ?

I H b  M INIS I ER O F  STATE IN 
THL M m i S l R Y  O P H OM E 
A F FA IR S  (SHRI Y Q G E N D R A  
M A K W A N A ): (a) and (b). The 
programmes for the Scheduled Castes, 
whether from Central o r  State 
allocations are linplemcnted primarily 
by the Stiitc Governments and 
scheme-wisc details o f  unutiiiied 
amounts will he aviilsble wjtli the 
State Govci ;iincnts. Details o f  Special 
Component Plans o f  the Stales, the 
Special Ccniial A ssisunces to the 
Special Component Plans released 
and alloCiitio!i;< made for Centrally 
sponsored ’ erne* during the years
1979-80 and r  KO-SI may be seen m 
Annexures 1,11 and III respectively
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(c) It Is for ilic States to determine 
schcnie\visc allocatioji^ ft.r the 
dcvelopmciil of thf Scheduled Ciistes, 
Hnwevci, tentative outlays in the 
Special Coinponiiiit Plans of the 
StJtefi, I he ScKJCia! Central A^sistaacc 
to  the Sp'jci.ii CotiifX>nent Plans and 
the Sctieinewiso outliivs in respect o f  
Centrally Sponsored Scheme may be 
seen in Anncxaie IV, Annexure V &. 
Annexure VI i cspeclivcly,
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IdcntificiKtioa of CommuoaDy 
Sem itire Areas

3426. S H R l V UA Y K U M A R  
YADAV : Will the Minister of
H O M E A1 FAIKS be pleasetl to 
state ;

(a) w hsther G ovcroraent have 
declared ind identiljcd sensitive area* 
for commun;il riots in the couDtry ;




